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| PART III
Regulations, Orde;, Notifications, Rules, etc., issued by the Governor

and by Heads of Departments

HOME DEPART1ENT The 19th December 1942

No. 2400-R.—Whereas it appears to the Govern­
ment that the land specified in the schedule below 
and situated in the Rayaghada village,. Rayaghada 
taluk, Koraput district, is needed for a public 
purpose, to wit, for extension of the Rayaghada 
police-station compound notice to that effect 
is hereby given to all whom it may concern in 
accordance with the provisions of section 4(1) of the 
Land Acquisition Act I of 1S94 as amended by the 
Land Acquisition Amendment Act XXXVIII of 
1923 ; and the Governor of Orissa hereby authorizes 
the Special Assistant Agent, Rayaghada, his staff and 
workmen to exercise the powers conferred by 
section 4(2) of the Act. Under section 3(e) of the 
same Act, the Governor of Orissa appoints the Special 
Assistant Agent, Rayaghada, to perform the func­
tions of a Collector under section 5-A of the Act.

Schedule

NOTIFICATIG 

The 21st Decembei 1942

No. 6031-A.R.P.—In exercise othe power conferred 
by rule 51- of the Defence c India Rules, the 
Governor of Orissa is pleased o direct that the 
following amendments shall be made in the Orissa 
Air Raid Precaution Order, 1942,Tamely :—

(t) In rule 9 of the said Orcr after the words 
tc or all persons ” tli words “ or any 
animals or property or ny specified class of 
animals or property ” shll be inserted.

(ii) To the notifications mentined under the said 
rule the following shall b added, namely :—

“ Notification No. 5457-A.RP., dated the 21st 
November 1942, putlished in the Orissa 
Gazette, dated the 27ti November 1942.

By order of the Governor 
B. If. MULLIK

Deputy Secretary to Government

District—Koraput 

Taluk—Rayaghada 

Village—Rayaghada

Description of land, wet, dry, inam or poramboke, 
with survey or paimash No.—Waste, fit for 
house sites.

Name of owner or occupier—Union Board, 
Rayaghada.

Boundaries of the land required to be taken up— 
North—Police site 
East—P. C. P. road
South—Back-yard of Relivalasa Suryanarayana 

Duda, Ramaswamy Naidu * Pappu 
Jagannadham and Krishnamurty, 
Duda Ramaswamy Naidu, Remula 
Jaggayva, Palli Veranna, Chendra- 
pudi, Guru ruler, Badingi Appamma, 
Palli Am manna and S. Satyanarayana 
Pantulu.

West—Union road 
Approximate extent to bo taken up 
Whether waste or arable—Waste

REVENUE DEPARTMENT

NOTIFICATIONS 

The 15th December 1942
No. 2350—II W-38/42-R.(C).—It is hereby certified 

under rule 7 of the Rules issued by the Government 
of India in their Resolution No. 7552-7581-121, dated 
the 15th September 1913, for the grant by Provincial 
Governments of prospecting licences and milling 
leases in British India, that Sri Bholanath Behera, 
village Arda, police-station Laikera in the district oi 
Sambalpur, is approved by the Government or 
Orissa as an applicant for prospecting licences and 
mining leases for lime-stone, dolomite, manganese 
and graphite in the district of Sambalpur only. I ms 
certificate of approval will remain in force up to 
the midnight of 31st December 1943.

—0*20 cents



I

:
25, 19*2!ORISSA GAZETTE, DECEMBER PART Ilj

THE544
nf 1923), the Governor [ Orissca hereby directs 
survey, under the protons of the said Act, of th! 
land described belo^required for construction 0f 
diversion of a road 1 village Battisipur in taluk 
Parlakimedi in Ganjan districtk

The 19th December 1942

No. 2401—La-66-R.—In exercise of the powers 
conferred under section 17 (6) («) of the Madras 
Survey and Boundaries Act, 1923 (Madras Act Vlli )

Schedule

Sdaries of the land to be tien up- oBonn
So.
4 oJg
13 
fs

.2
SDescription of 

land, wet or dry, 
inam or poramboke, 

with survey or 
paimaeh number

&
Name of owner or 

occupier
Soj West flEastNortho 3)

a £3J£ >Q H

9 . 107 11654£ 31

I ! A cres
■

Dry Id of V. , Rainfed landB of 
Surja&rayana j Londa Adinara- 
and b. Jagan- yana, Londa 
nath patnaik. | Bodduaod Polu.

Dry land of V. Old road leading 
Suryanarayana ! to Rayaghada.

0'2S ArabiaVasi Suryanarayana 
Naidu and Dabiru 

Jagannatha Patnaik.
1. Pre-settled whole 
inam village part of 
uneurveyed block 

i covered by T. D. 
No. 346 dry plot 
No. 1.

and D. Jagan­
natha Patnaik.

jI
■

!
Rainfi land of i Wet land of 
Lone Boddu 
and olu.

Dry land of Vasi 
Suryanarayana 
Naidu and 
D. Jagannatha 
Patnaik.

0*02Land of Londa 
Adinarayana.

Londa Adinarayana2. Rfd. plot No. 2 Do.Londa Adinara­
yana. <

Do. 0*07Rainfed land of 
Londa Adinara­
yana.

Londa Boddn and 
Polu.

Do.3. Rfd. plot No. 3 ... o. Do.

Rainfed land of 
Londa Boddu 
and Polu.

Londa Adinarayana Land of Londa 
Boddu and 
Polu.

Do.Wet4. Wet plot No 4 ... 0-11 Do.

5. Wei plot No. 5 ... Londa Boddu and 
Polu.

Land of Londa 
Adinarayana.

Land of Londa 
Boddu and 
Polu.

Wet land of 
Londa Boddu 
and Polu.

Land f Nandola 
Kurnnna.

0‘22 Do.

i

6. Do. No. 6 ... Nandala Kunnanna Laod of Londa 
Boddu and 
Polu.

Wet land of 
Nandala Kur- 
manna.

Land pf Londa 
Chinpdu.

Wet land of 
Nandala Jvur- 
manna.

O'll Do.

7. Plot No. 7 Londa Chinnodu ... Land of Nandal i 
Kunnanna.

Wet land of 
Londa Chin­
nodu.

5 Wet land of 
Londa Chin­
nodu.

Sri Sri Bahu- 
bale^ra Lax mi­

lt ai.

0*10 Do.
£c 2 pati

S ai a n t ha 
Chandra 
Sekfcra 
Saaantha 
Sjaro ■“•under 
Rii, Samanto 
Sar : a m o n i 
D-vion behalf 
of Londa 
Vila.

S. 3 £a 3£ 53 Rai,

8. Wet plot No. 8 Londa Yalsa occupier 
absent, Sri Sri 
B a h u b a l endra 
Laxmipati Rai, 
Samamho Chendro 
Sekara Rai, Saman- 
tho Syamo Sunder 
Rai, Samautho 
Sariamoni Devi are 
present enjoyere.

Land of Londa 
Chinnodu.

Land of Bahu- 
b a 1 e ndra 
Laxmipati Rai 
Samantho, etc.

0-11 Do.Laid of Londa 
Smnanna.

Land of Laxmi- 
pa t i Rai 
Samantho, etc.

I

9. Do. No. 9 Londa Simmanna ... Sri, , B ah u-
t ale n d r a 
La x m i p a ti 
Samantho, etc.

Wet land 
Londa 
manna.

0-23 Do.Wet land of 
Londa Sim- 
manna.

of Lani of Londa 
Sim- j Bddanna and 

i Lcada Liu- 
gnma.

o
:

10. Do. No. 10 Londa Boddanna and 
Londa Linganna. Land of Londa 

Simmanna.
Wet 
Londa 
danna 
Linganna.

land of 
Bod- 
a n d

Do.Wet land of ! 0‘09
Londa] 
Boddanna and 
Linganna.

Lard of Saoku 
N;rayana.

31. Do. No. 11 Sanku Narayana , L^od of Londa 
! Bod anna 

Londa 
ganna.

Wee
Sanku
yana.

Do.land of Wt land of 
Kara- Pihki Ganga- 

rrma 
Gopanna.

Wet land of 
Sanku Nara- 
yana.

(j'10and
Lin- and

12. Do. No. 12 i Polaki Ganganna ...
Ifnd of Sanku 
I^arayana.

Do-of Polaki Land of Polaki 
Gopanna.

0'05Wet land of 
polaki Gan- 
gamma.

Cbinna b a b u, 
minor guar- 

1 dian Bhima- 
nna.

'
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Boundaries of the land to be taken up—
g§ o

Description of lanJ, 
wet or dry. inart Name oier or 

or porambokc, wih i oc<r 
paimaih c

a51 *
13survey or

numbers a aNorth South WestEast .g22s ISi>p Eh <
il 2 3 4 86 7 9 10 11

i

i Acres
13. Wet plot No. 13 Polaki Gima ... Land of Polaki 

Chinnab a b u , 
minor guar­
dian Bhlma- 
nna.

Land of Sanku 
Narayana.

Land of Polaki 
Gangamma.

Wot land of 
Polaki G o p a- 
mma.

0*01 Arable

14. Do. 14 Polaki Cababu, 
m i n o ardian 
Bbiman

Land of Polaki 
Kama Rao and 
Bhi manna.

Land of Polaki 
Gangamma 
and Gopanna.

Wet laDd of 
Polaki Chinna- 
babu.

Wet land of 
Polaki Chinna- 
b»bu.

0*09 Do.

Do. 1615. Polaki i Rao 
and 1 a k i 
Bhiman

Land of Polaki 
Chinna b a bu, 
minor.

Wet land of 
Polaki 
Kao 
Bhi manna.

Wet land of 
Polaki Rama 
Rao, etc.

Polaki Jagganna 
and polaki 
Appanna.

0-lo Do.Rama 
and i

Do. .616. Polaki Jana ... Polaki MutyaluLand of Polaki 
Rama Rao 
and others.

Polaki Appanna Wet land of 
Polaki jag­
ganna.

0*02 Do.

17. Do. 7 Polaki Ana Land of Polaki 
Kama Rao and 
Polaki Bhima- 
nna.

Wet land of 
Polaki Appanna.

Polaki Jagganna |Polaki Mutyalu 
and Appanna. 0'03 Do.

i

18. Do. 8 Polaki Mlu Land of Polaki 
Jagganna and 
Appanna.

Wet land of 
Polaki Appanna.

Wet land of 
Polaki Mutyalu.

Polaki Appanna 0'05 Do.

19. Polaki AnaDo. 1 Land of P. 
Appanna.

Land of Polaki 
Appanna.

Land of 
Appanna.

Land of Polaki 
Appanna,

P. 0*01 Do.

Do.20. Polaki Ana ...) Land of P. 
Appanna.

Wet land of 
P. Appanna.

Land of 
Appanna.

P. Land of P. 
Mutyalu, P. 
Appanna and 
P. Jagganna.

0*07 Do.

S3 3CDs a a 21. Do. P. Apps Land of P. 
Mutyalu.

Land of 
Appanna.

P. Land of P. 
Jagganna.

Web land of 
Poiaki Appanna.

0*01 Do.J2a2_-o CQ
Ph

22 Do. P. Jagga Land of P. 
Appanna.

Land of 
Appanna.

\ P. Land of P. 
Jagganna.

P. Appanna 0*05 Do.

2 P. Jaggai23. Land of 
Appanna.

Do. Laud of P. 
Jagganna.

P. Wet land of 
Jagganna.

Wet laud of P. 
Jagganna.

0*07 Do.

24. 24 P AppamDo. Land of P. 
Appanna.

Wetland of P. 
Appanna.

Land of p. 
jagganna.

0*08Land of P. 
Jagganna.

Do.

Do. 25 Pjaggan Wet laud of 
P. Appanna.

Wet land of 
Sithanna and 
Londa Chin- 
uodu.

Vasi 
Na rayana’s 
land.

25. Do.Vasi Laxmi 
Narayaua.

Laxmi 0*03

Vy . x m i 
Havana

Land of Londa 
Sinkanna.

Land of V. 
Laxrni Nara- 
yana.

Land of Polaki 
Jagganna.

Wet land of 
Laxmi

26. 1 Do. 26 0*02 DO.
V.
Narayana.

Do.Laud of P. 
jagganna.

Do.27. 27 Lon Wet land of 
L. Sithanna 
and Chinna- 
vadu.

Land of 
Sinkanna.

L. Land of 
Sinkanna.

0*07;hanna L.
Chau.1

Land of v. 
Laxmi Narayana.

Dry land of 
Sinkanna and 
wet land of 
L. Sithanna.

Estate Bunga­
low old road.

Land of 
Sinkanna.

Do. 0'3l28 Lonfcqna ... L. Do.28.

2*51

jV.B.—«) Tho melvnterests of the lands vest with the inamdars Sri Bahubalendra Laxmi pati Rai 
SamonthChandro Sekhara Rai Samontho, Sri syamo Sundor Rai Samontho and srimati 
Sariamoijoint owners, and with

(tt) The Maharheb of Parlakimedi.
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the Governor of Orisst hereby directs the survey 
under the protons if the said Act, of the lands 
described beloty reqni${ for the construction of 
a village road ^ the vllage of Narayanpur (whole 
inam) in Aska taluk of ile Ganjam district:—

The 19th December 1942

No. 2402—La-78-R.—In exercise of the powers con­
ferred under section 17 (b) (ii) of the Madras Survey 
and Boundaries Act, 1923 (Madras Act VIII of 1923),

Schedule

*3 u
Boundaries o

o

3

lag.s

Name of owner or 
occupier

Description of 
land

&!
3S
Sfi

! Soufcl WestNorth Easto
-S * 
& I ■§
° i H

* : GO 
ft —>

87 9 106 ii:li 2 54. 3

Acres

Land of Lingaraj 
Tiadi.

Land of Linga­
raj Tiadi.

Lands of Ihoro) 
Sahu, Erisht
S a h u ad 
Magata Sahu f 
Bajrokots. 1

Land of Lingaraj 
T ia d i and 
M a n d i 1 i k a 
Rama Subba 
Bao,

0*65Lingaraj Tiadi ArableWhole inam dry

i .
I

Lands of Man di- 
Rama

Mandilika Rama Subba 
Bao.

Ditto
1*10Land of Mandi- 

iika Rama 
Subba Rao.

Lands of Mandi­
lika Rama 
Subba Kao. ■

Land of lingatj 
Tiadi.

Iika
Subba Rao and 
L i n g a m 
Ragkava Rao.

Do.

| c. l

I!i! II ;
587/4 part and 

587/7 of Pandia- 
pathoro.

Li d gam Raghava RaoDitto
Land of Lingam 

Raghava Rao.
Land of Lingam 

Raghava Rao.
Land of Mane 
iika Rana 
Snbba Rao.

o-o1 ■^o.
■■

)
587/11 part of 

Pandiapathoro.
DittoDitto

587/7 part of 
Pandiapothoro.

Ditto Lapd of Lingai 
Raghava Rac

0‘04 DO.

Total 3'86

The 19th December 1942 the Governor of Orissa hereby directs the survey,, 
under the provisions of fie said Act, of the lands 
described below requiredfor the construction of a 
village road in the villag1 of Bajrakote (whole inam) 
in Aska taluk of the Gajam district :—

No. 2403—La.-78-R.—In exercise of the powers 
conferred under section 17 (b)(ii) of the Madras Survey 
and Boundaries Act, 1923 (Madras Act VIII of 1923),

Schedule

gSP
is
II
I 0 3

Boundaries
CJ
cn

Description of 
land

Name of the owner I 
or occupier

? ,i
iNorthi 3 3 •

5?
SouthEast Westi=h I B£ | > j!

Pi aI £i <
• 5;1 i2 3 4 5 6 7 8 9 10 11!i ii

Acres:
Whole inam dry J Agadhu Bhato J Lands of Panu 

i Naiko Hadu 
I Naiko.

Lands of Nara- 1 S. No.768part, of 
sing i Maha- ] Bhetnod. 
swaro, Boiragi 
Mahaswaro, and :
Ram achandra • 
Mahaswaro) 
part, Hadu Naiko,' 
part and Agadhu I 
Bhato.

Land of Agadhu 
Bhato and 
1768 part of 
Bhetonoyi.

1-37 Waste.,

i
1

Ditto i
Land of Hadu j Laud of Agadhu 
Naiko.

Hadu Naiko ... j Land of Nara- 
I singa Mahas­

waro, Boiragi 
] Mahaswaro and 
■ Ramachandra 

Mahaswaro.

Land of Agadhu 
Bhato.

n-i2 Arable..
BP to.

( o -
a 1 IIS.
5 < «

' 1. Narasinga 
i waro.

© Ditto Mahas- j Lands of Panu 
> Naiko and Bha- 
I rato Sahu.

Waste.Land of Nara- I °f Hadu 
singa Mabo- ! >Wbo and 
swaro, Boiragi j ^gadhu Bhato. 
Mah a s w a r a ]

Rana- !

0-09Land of Agadhu 
Bhato.I ;

■

i 2. Eoiragi Mahaswaro
and 
chandra Mala-! !

3> Ram achandra 
Mahaswaro.

swaro.

i

... ; Bharato SahuDitto: — Laud of Barajo 
Naiko.

Arabic-L^nd of Bhara 
Sahu.

:jrjjii of Nara-, i Land of 
I gjma Mahas- Naiko.
; s^ro, Boiragi
i jjahaswaro, and

flurcachand r a 
jjanaswaro.

0’08Panu
II

i i
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"aBoundaries—
53s:Inscription of 

the land Name of osowner and 
occupier 01-3^ -u"o pIS

to5 North East South£ West.2 2£p £ 53
> ej

or
i 2 3 fry'4 5 6 7 8 9 1J 11

Acres

Wlole iaam dry.. Panu Naiko... Land of Bara jo 
Naiko. Lnndof Bharato 

Sahu.
Land of Agadhu 
Bhato 
Narasinga 
Mnh aswaro, 
Boiragi Maha- 
swaro 
Jtaraachand r a 
Mahaswaro.

Land of Panu 
Naiko

0‘16 Arable.and

and

Ditto Barajo Naiko Land cf Jodu 
Naiko.

Land of Barajo 
Naiko.

Land of Panu 
| Naiko and Baiato 

Sahu.
Land of Barajo 
Naiko. Do.0*10

Ditto •Todu Naiko... Land of UHa 
Goado.

Land of Jodu 
Naiko.

Land of Borojo 
Naiko.

Land of Jodu 
Naiko.

0-03 Do.«
Ditto Ulla Goudo... Land of Agadhu 

I Bhato.
Land of Ulla 

Goudo.
Land of Jodu 
Naiko.

Land of Ulla 
Goudo.

0’08 Do.
or 'M*

Ditto ... Agadhu Bhato Land of Bharato 
Goudo.

Land of Agadhu 
Bhato.

Land of Ulla 
Goudo.

Land of Agadhu 
Buato. 0*11 Do. •

Ditto ... Bharato Goudo Land of Padia 
Naiko.

Land of Bharato 
Goudo.

Land of Agadhu 
Bhato.

Land of Bharato 
Goudo.

O'll Do.
i

i2 Padia NaikoDllto Land of Dandla 
Naiko.

Land of Padia 
Naiko.

Land of Bharato 
Goudo.

Lnnd of Padia 
Naiko.

0*09 Do.5 o
oa

5 tn<o w
Dandia NaikoDitto ... Land of Syamo 

Naiko.
Land of Dandia 
Naiko,

Land of Padia 
Naiko.

Land of Dandia 
Naik).

0'C8 Do. •ViI<4Syamo NaikoDitto ... Land of Panu 
Nuiko.

Land of Syamo 
Naiko.

Land of Syamo 
Naiko.

Land of Dandia 
Naiko.

0-07 ; %Do.

iILand of Panu 
Naiko.

Panu Naiko Land of Panu 
Naiko.

Land of Syamo 
Naiko.

0*09Land of Bharato 
Sahu, Krishna 
Sahu and 
Magata Sahu.

Do.Ditto ...

ISS
6

Land of Bharato 
Sahu, Kiishna 
Sahu and 
Magata Sahu.

Land of 
Naiko.

Do.Panu 0*20Land of Bharato 
Sahu, Krishna 
Sahu and 
Magata Sahu.

... | Land of Lingaraj 
'.l iadi of Nara- 
yaupur.

1. Bharato Sahu 
Krishna Sahu. 

3. Magata Sahu.

Ditto

Total 2-33 D '
RIN.B.—Inair.dar melvoraradar Sri Jajanadah of Puri. 

The arclmks are—
1. Narasinga Mahaswaro.
2. Boiragi Mahaswaro.
3. Kamachandia Mahaswaro.

By order of the Governor 
F. E. A. TAYLOR 1 '!

Secretary to Government :©

1943, no person shall remove any salt by road, rail, 
river or sea from any place within the limits of 
the Province of Orissa to any place outside the limits 
thereof except under a permit granted by the Price 
Controller, Orissa.

rDEVELOPMENT DEPARTMENT.

NOTIFICATION 

The 19th December 1942

No. 2729-D.P.G.—In exercise of the powers con­
ferred by clauso (a) of sub-rule (2) of rule 81 of the 
Defence of India Rules, the Governor of Orissa is 
pleased to order that, with effect from the 1st January

By order of the Governor 

F. E. A. TAYLOR
Secretary to Government

.
OUTTAOK : Printed and Publishod by S. H. Khan, Superintendent, Govt. Prose, O. G. 89—S45--2S 12-1942 I1
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